Delhi

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS

Friday, 13 March 2020 / 23 Phalgun 1941 (Saka)
02.00 PM
NATIONAL SONG-VANDE MATARAM

Statements by Hon’ble Ministers (Rule-270) :

I. Statement by Shri Gopal Rai, Hon'ble Minister of Development regarding
updation of National Population Register which is slated to begin from April 1,
2020.

II. Statement by Shri Satyendar Jain, Hon’ble Minister of Health regarding
situation arising due to “Novel Corona Virus (COVID-19)”.

Election of Financial Committees :

Shri Arvind Kejriwal, Hon’ble Chief Minister to move the following motion:

“That the Members of this House do proceed to elect, in the manner required under
Rule 192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of
Business in the Legislative Assembly of National Capital Territory of Delhi, nine
Members each from amongst themselves to serve as Members of the Committee on
Public Accounts, Committee on Estimates and Committee on Government
Undertakings beginning from Ist April, 2020 .

C. Velmurugan

13" March 2020 Secretary
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